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i "~ R,A.NO.39/395 in OA 549/94
R.A.n0.40/95 in OA 639/94
R,A.NO,41/95 in OA 548/04, .
' Dts 9,.5.925

ARNEn ~

- = AUN'BLE'SHRI JUSTICE V,NEELADRI RAO, VICE CHAIRMA

Heard Shri N.R.Devarej, learned standing
counsel for the applicants i{n RA 40/95 and Shri N-V,

Ramana, learned'standing counsel for the xm applicants IL

in RRxx RAs 39 and 41/953 and Shri = +-- = 77
-va ue respondents in the RAs.

leav—-~-* .

2. These RAs were filed by the respondents in

the OAs as against the interim orders dated 2.1.1995

in the OAs,
0
3. The only point which was seriowels -
. -- wau proper to allow such of
that it m=-- -

the employees who failed in the trade test at first
attempt for ccnsideration for promotion from the
semi-skilled to the skilled category to have the gy

benefit of the isterim order.

4. It is contended@ for the applicants in the OAs
that the trade test is not necessary in regard to ITI

holders in the same line and hence the above centention

for the respondents in the OAg has to be dtfferred~

S. 3 s The question as to whether trade test is,

L—

necesbary for the ITI ‘holders in the mmmt same g&aﬂe

for consideration for promotion from semi-skilled to
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R,A,No,39/95
k,h.No,40/95
R,ANo,41/3>
BETWEEN 3

1, Union of. India; rep, by
Secretary, Ministry of
Defence, New Delhi,

in 0.A.No,549/94
in 0,A.N0,639/94
in_0,A.No,548/94

2, General Manager,
Ordinance Factory Project,
Yeddumailaram,

Medak District.

AND

R.A.NO,40/95 in Oh.No,639/94 i

BETWEEN 3

1, union of India, rep, by Secretary,
Ministry of Defence, New Delhi,

2, General Manager, Orcdinance Factory,
Project, Yeddum®ilarem, Medak Dist,

AND
K., Yadi Reddy

R.A,N0,41/95 in O.A.No,548/94

1, Union of India, Rep. by Secretary,

Ministry of Defence, Bew Delhi,

2., Generel Manager, Ordinance Factory

Project, Yeddumailaram, Medek Dist,
AND

AN

2. 'K:;Raiah 8.

Counsel for the Applicants

_444?"1{bgm§§1 for the Respondents
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HON'31E SHRI JUSTICE V,NEELASRI KAC : VICE

" TTHOWYSLE SHRI RJANGARAJAN ; MEMBER -(ADMN,)
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.+ Applicants/Respondents

.................... .. Respondents/Applicants

.. hApplicants/Respondents
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IN THE CENTRAL XDMINISTRATIVE TKRIBUNAL ¢ HYDERABAD BENCH

Date of Orders 9,5,95
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.. Applican ts/ReS'._ao.nde

.. Respondents/Applic
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.+ Mr,N.V.Ramana 1hé
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skilled category Wiis -. *d4avod at the time of

hearing of the ORs, But we feel that fer—the—pu., .
| .

ofthese—interinrorders, it 18 not just and proper

to allow such of those employees who faileé at the

first attempt in the trade test at the time of promo-
tion from b 1 4 TTYPR .

*~ ekilled ,to have the benefit
of the interim orders which are to the efrece Wia

seniority in the serrd skilled has to reflect for con-

sideratbn for promotion':to £ HSK Grade-II.

™.

2 Rhs are allowed to that extent. Ny cost
‘ - . L] 0Ss S.'

—
r
-
"
£

). ‘-3&("'\ &-_'\'C\;v Ut eogy Q&—‘ X;\Ck\"(\\
.mlstry of Defence,New Delhi

2. General Manager,Ordinance Factory Project
Yeddumailaram, ‘

Med ak District,

/j}-}@ coy to Mr.;‘c.R.Devaraj,Sr.CGSC.CAT Hyd.
-4, ]bj?@ico;)y to Mr,

S.Lakshma Reddy,Advocate CAT, Hvd
5. One copy to LI ~»rary,CAT,Hyd,

6. One spare cCPy.
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